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No. 1770] NEW DELHI, SATURDAY, APRIL 19, 2025/CHAITRA 29, 1947
A AT
[Sca< weg & (Rtor fawmn)]

TATTTST, 11 39T, 2025

T, 1803(37).—Fai T TLHIT, ¥ ATATHAT,1989 (1989 #T 24) (¥ TH THH THT I
AterTaae FgT 74T §) FT 91T 20% il ITLTT (1) T T& AREAT FT TINT Fd gU, TE THTETT g1 S &
TATT T A TS & o, ag qfw, S dferm Gawor saq9 Sumeg sqast # Ay @ 8, s
TS o STl WRa e & ST | f39re Yo aRsHT oI id SRR ®IE — Fiaigs I AT g TS
(150 Tor.#T.)’ o THTITEH, SIE0T, TEE ST TATAT o TATSI o (o0 T g, UHT IH FT ST Feed o
forT sroer swerr ¥ =T FAT g

I o0 § Raag e {1 =t o7 ATSEEAT % TSI H TR A arg 7 q 19 & Ay sTarer
& TaY, 36 AfFE=T T amT 209 A ITIRT (1) F T I T o Uy i F 7o i
SYANT o Ha e § ST FHT T,

S UHT ST HelT ATTAHT, AT AAAR STTIFRT (T7ea) AL @ TRT ITSTEATT T
forfaa o fraT STToem i SO S sy Suaivia fhT SToar i erw ity eraehar & 97 ar
TS & & I7 fAfer=aarit F Jreqq & qAars F7 Ta9Y T HAT S THT UH A8y H gaars w7
T U i o=, TR A Y, A F v, O gew arfeey swaea s qwe, Areer g, A7 a7 Swardt

2634 G1/2025 @)
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T SATATT AT AATATT FT AT Ik ATAHAT T T 207 AT ITITRT (2) F SrefI qeaH7 TIwrT gar
o T i s sifaw g,

= ATATAAT F AT o1 ATeAT S 7 Yo 37T 37 A IUAsY 3 3 Togeh oA T<h ZTT THerd
TTTERTET o ST FTATAT | IART ALTeror 36 ST |ehat 2 |
LA

TISTEATH 5T | AR HIE — ATETEHS 6 HeT w1 TRAsHT (150 f&.4Y.) & o swae 7 S
ST ® ST ATelt SaE =T Jigd AT Aea G & gterg Eawr

FH S | T T T ATH Tle HqEAT Yoo g ATeRrgor faha
T ST ATAT &% (29<)
(1) (2) (3) (4) (5) (6)
1. T | AEEE LR 22 1.2100
23 0.2400
24 0.1210
26 0.2720
27 0.2170
32 0.2350
33 0.4230
39 0.0300
57 0.0450
58 0.0200
106 0.0320
107 0.6000
108 0.1410
110 0.0620
T 3.6480
2. AR | AeEs HETH 466 0.0550
468 0.0100
469 0.0300
470 0.0830
508 0.0050
a77 0.0100
478 0.0800
479 0.0200
480 0.0100
481 0.0710
482 0.2400
483 0.0800
484 0.0310
485 0.0250
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486 0.0160
T 0.7660
3 LA FeaT Agas- || 2760 0.1020
2776 0.0250
2800 0.0240
3679 0.0340
3680 0.0610
3681 0.0480
3682 0.0450
3684 0.0320
3685 0.0310
3686 0.0280
3687 0.0250
3688 0.0380
3621 0.5340
3622 0.1600
3623 5.3100
3624 0.3720
3625 0.1180
3628 0.0920
JrT 7.0790
4 LA EEE 544 0.0820
546 0.0740
547 0.1040
574 0.0100
576 0.0300
575 0.0110
577 0.0240
578 0.0600
581 0.1420
582 0.0100
583 0.0080
584 0.0650
585 0.1050
659 0.0600
660 0.0700
661 0.0050
665 0.0940
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666 0.0950
667/970 0.0600
667 0.0500
INT 1.1590
WA@E | Adgas 365 0.0620
366 0.0820
375 0.0780
376 0.2070
377 0.3100
378 0.1100
379 0.0200
380 0.0780
T 0.9470
TR 13.5990
AL | 94T 304 0.3360
375 0.0710
376 0.1080
377 0.0560
378 0.0570
615 0.0250
616 0.0700
616/2642 0.0400
617 0.0200
618 0.0180
619 0.0900
620 0.0800
621 0.0200
T 0.9910
WA | WA 561 0.0490
562 0.0150
563 0.0290
557 0.0420
556 0.0300
558 0.1250
559 0.0230
560 0.0400
564 0.0540
565 0.0430
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569 0.0400
570 0.0340
555 0.0330
554 0.0610
553 0.0470
571 0.0570
579 0.0390
580 0.0400
TR 0.8010

8 AT T 312 0.1600
T 0.1600

9 AT FesT I 397 0.0100
398 0.0450
399 0.0670
400 0.0120
401 0.0120
402 0.0360
405 0.0420
406 0.0170
409 0.0400
408 0.0280
410 0.0480

781/411 0.0660
782/411 0.0080
785/412 0.0490
786/412 0.0150
413 0.0610
416 0.0570
416/805 0.0600
419 0.0450
420 0.0460
421 0.0500
422 0.0860
423 0.1270
424 0.0380
427/782 0.0300
427 0.0600
428 0.0720
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429 0.0800
430 0.1390
431 0.1500
432 0.0790
433 0.0550
435 0.1780
436 0.0710
437 0.1100
438 0.0200
439 0.0280
444 0.0350
445 0.0100
442 0.1350
qRT 2.3170
10. AL | 94T 78 0.0700
79 0.0250
80 0.0600
83 0.0300
84 0.0200
85 0.0200
86 0.0800
89 0.0180
82 0.0310
90 0.0230
88 0.0100
87 0.0120
153 0.0250
156 0.1300
162/655 0.0100
102 0.0270
147 0.0130
148 0.0300
149 0.0110
163/656 0.0300
166 0.0100
RIN 0.6850
11. AT | 9dIX 1093 0.0470
1094 0.0100
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1095 0.0320
1095/1262 0.0800
1098 0.1140
1099 0.0300
1100 0.0400
1101 0.0450
1126 0.0720
1134 5.0400
1127 0.1600
1129 0.1100
1130 0.1030
1131 0.1050
1132 0.1400
JIT 6.1280
12. LAY | AR GESIEES 546 0.1260
546/982 0.1140
545 0.0700
542/981 0.0640
542 0.0160
494 0.0320
292 0.0700
291 0.0400
282 0.0400
281 0.3200
220 0.0100
219 0.0610
216 0.0620
TrT 1.0250
13. AT | @YX TR 2445 0.0190
2444 0.0250
2442 0.0500
2443 0.0100
2439 0.0300
2438 0.0260
2437 0.0200
2436 0.0210
2865 0.0170
2866 0.0210
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1223 0.0610

1224 0.0500

1225 0.1100

1226 0.1020

1258 0.0430

1259 0.1490

1260 0.1400

1276 0.1490

1277 0.1000

1278 0.0680

1279 0.1100

1280 0.0260

1285 0.0170

1286 0.1400

1287 0.0330

T 1.5370

14. HALAIL | 94T FEAT ALATL = A0 2 1050 0.0250
287 1.0000

286 0.0100

287/3367 0.1820

260/3366 0.0850

260 0.1190

257 0.8150

RIK 2.2360

15. AL | 9@ RGN 958 0.0200
959 0.2400

960 1.1200

TRT 1.3800

16. AT | @YX STEIET 10343 0.0200
10345/10691 0.0230

10345 0.0100

TRT 0.0530

17. AR | AR e 741 0.0270
711 0.2170

712 0.1260

713 0.1000

714 0.1560

716 0.1760
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717 0.0100
T 0.8120

T AT 18.1250

18. Elu T EAEd 143 0.0230
142 0.0840

141 0.0730

64 0.1380

57 0.0310

59 0.0620

T 0.4110

19. T T TIT 582 0.0270
583 0.0320

584 0.0400

230/2178 0.4000

585 0.0100

586 0.0100

586/2111 0.0380

230 0.2500

230/2113 0.0210

230/2114 0.0100

230/2115 0.0300

JIT 0.8680

HETART 1.2790

[FT. €. TAE-UAagAH S UAST (TAUUAST)/6/2024-31/37 T % ST, /FeegFe-UaH/Us H T
(FeTET H5=AT 0 114142)]
fafoT FaT, Teg yematae stfard, fAmior

MINISTRY OF RAILWAYS
[North Central Railway (Construction Department)]
NOTIFICATION
Prayagraj, the 11th April, 2025

S.0. 1803(E).—In exercise of the power conferred by sub-section (1) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government after being satisfied that for the
public purpose the land the brief description of which has been given in the schedule annexed hereto is required for
the purpose of execution, maintenance, management and operation of Special Railway Project namely, Agra Fort —
Bandikui doubling Railway Project (150 Km.) in the district of Bharatpur and Deeg in the State of Rajasthan, hereby
declares its intention to acquire such land.
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Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer Bharatpur
and Nadbai District Bharatpur and Sub-Divisional Officer Kumher District Deeg in, Rajasthan in writing and shall set
out the grounds there of and the Competent Authority shall give the objector an opportunity of being heard either in
person or by legal practitioner and may after hearing such objections and after making such further enquiry if any as
the Competent Authority thinks necessary by order either allow or disallow the objection.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, for the special Railway Project,
Namely Agra Fort — Bandikui in District of Bharatpur and Deeg in the state of Rajasthan

S.No. District Tehsil Name Village Name Plot No. Acquired Area
(Hec))
1) ) 3 (4) () (6)
1. BHARATPUR NADBAI KABAI 22 1.2100
23 0.2400
24 0.1210
26 0.2720
27 0.2170
32 0.2350
33 0.4230
39 0.0300
57 0.0450
58 0.0200
106 0.0320
107 0.6000
108 0.1410
110 0.0620
Total 3.6480
2. BHARATPUR NADBAI MHARAMPUR 466 0.0550
467 0.0100
469 0.0300
470 0.0830
508 0.0050
477 0.0100
478 0.0800
479 0.0200
480 0.0100
481 0.0710
482 0.2400
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483 0.0800
484 0.0310
485 0.0250
486 0.0160
Total 0.7660
3. BHARATPUR NADBAI KASBA NADBAI-II 2760 0.1020
2776 0.0250
2800 0.0240
3679 0.0340
3680 0.0610
3681 0.0480
3682 0.0450
3684 0.0320
3685 0.0310
3686 0.0280
3687 0.0250
3688 0.0380
3621 0.5340
3622 0.1600
3623 5.3100
3624 0.3720
3625 0.1180
3628 0.0920
Total 7.0790
4. BHARATPUR NADBAI SAIDOLI 544 0.0820
546 0.0740
547 0.1040
574 0.0100
576 0.0300
575 0.0110
577 0.0240
578 0.0600
581 0.1420
582 0.0100
583 0.0080
584 0.0650
585 0.1050
659 0.0600
660 0.0700
661 0.0050
665 0.0940
666 0.0950
667/970 0.0600
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667 0.0500
Total 1.1590
5. BHARATPUR NADBAI BARAULIRAN 365 0.0620
366 0.0820
375 0.0780
376 0.2070
377 0.3100
378 0.1100
379 0.0200
380 0.0780
Total 0.9470
Grand Total 13.5990
6. BHARATPUR BHARATPUR CHIKSANA 304 0.3360
375 0.0710
376 0.1080
377 0.0560
378 0.0570
615 0.0250
616 0.0700
616/2642 0.0400
617 0.0200
618 0.0180
619 0.0900
620 0.0800
621 0.0200
Total 0.9910
7. BHARATPUR BHARATPUR CHARLIGANJ 561 0.0490
562 0.0150
563 0.0290
557 0.0420
556 0.0300
558 0.1250
559 0.0230
560 0.0400
564 0.0540
565 0.0430
569 0.0400
570 0.0340
555 0.0330
554 0.0610
553 0.0470
571 0.0570
579 0.0390
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580 0.0400
Total 0.8010
8. BHARATPUR BHARATPUR MADARPUR 312 0.1600
Total 0.1600
9. BHARATPUR BHARATPUR KANJOLI 397 0.0100
398 0.0450
399 0.0670
400 0.0120
401 0.0120
402 0.0360
405 0.0420
406 0.0170
409 0.0400
408 0.0280
410 0.0480
781/411 0.0660
782/411 0.0080
785/412 0.0490
786/412 0.0150
413 0.0610
416 0.0570
416/805 0.0600
419 0.0450
420 0.0460
421 0.0500
422 0.0860
423 0.1270
424 0.0380
427782 0.0300
427 0.0600
428 0.0720
429 0.0800
430 0.1390
431 0.1500
432 0.0790
433 0.0550
435 0.1780
436 0.0710
437 0.1100
438 0.0200
439 0.0280
444 0.0350
445 0.0100
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442 0.1350
Total 2.3170
10. BHARATPUR BHARATPUR UDERA 78 0.0700
79 0.0250
80 0.0600
83 0.0300
84 0.0200
85 0.0200
86 0.0800
89 0.0180
82 0.0310
90 0.0230
88 0.0100
87 0.0120
153 0.0250
156 0.1300
162/655 0.0100
102 0.0270
147 0.0130
148 0.0300
149 0.0110
163/656 0.0300
166 0.0100
Total 0.6850
11. BHARATPUR BHARATPUR KASAUDA 1093 0.0470
1094 0.0100
1095 0.0320
1095/1262 0.0800
1098 0.1140
1099 0.0300
1100 0.0400
1101 0.0450
1126 0.0720
1134 5.0400
1127 0.1600
1129 0.1100
1130 0.1030
1131 0.1050
1132 0.1400
Total 6.1280
12. BHARATPUR BHARATPUR BHARGARPUR 546 0.1260
546/982 0.1140
545 0.0700
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542/981 0.0640
542 0.0160
494 0.0320
292 0.0700
291 0.0400
282 0.0400
281 0.3200
220 0.0100
219 0.0610
216 0.0620

Total 1.0250

13. BHARATPUR BHARATPUR IKRAN 2445 0.0190
2444 0.0250

2442 0.0500

2443 0.0100

2439 0.0300

2438 0.0260

2437 0.0200

2436 0.0210

2865 0.0170

2866 0.0210

1223 0.0610

1224 0.0500

1225 0.1100

1226 0.1020

1258 0.0430

1259 0.1490

1260 0.1400

1276 0.1490

1277 0.1000

1278 0.0680

1279 0.1100

1280 0.0260

1285 0.0170

1286 0.1400

1287 0.0330

Total 1.5370

14. BHARATPUR BHARATPUR KASBA BHARATPUR 1050 0.0250
CHAK NO. 2 287 1.0000
286 0.0100

287/3367 0.1820

260/3366 0.0850
260 0.1190
257 0.8150

Total 2.2360
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15. BHARATPUR BHARATPUR GUNDAWA 958 0.0200
959 0.2400

960 1.1200

Total 1.3800

16. BHARATPUR BHARATPUR JAGHINA 10343 0.0200
10345/10691 0.0230

10345 0.0100

Total 0.0530

17. BHARATPUR BHARATPUR NOH 741 0.0270
711 0.2170

712 0.1260

713 0.1000

714 0.1560

716 0.1760

717 0.0100

Total 0.8120

Grand Total 18.1250

18. DEEG KUMHER HELAK 143 0.0230
142 0.0840

141 0.0730

64 0.1380

57 0.0310

59 0.0620

Total 0.4110

19. DEEG KUMHER PAPRERA 582 0.0270
583 0.0320

584 0.0400

230/2178 0.4000

585 0.0100

586 0.0100

586/2111 0.0380

230 0.2500

230/2113 0.0210

230/2114 0.0100

230/2115 0.0300

Total 0.8680

Grand Total 1.2790

[F. No. NCR-HQOCENG(LAND)/6/2024-O/o DY.CE/C-1/AGC (Computer No0.114142)]
VIPIN KUMAR, Chief Administrative Officer (Construction)
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